
GOVERNMENTOFMEGHALAYA 
LAW (B) DEPARTMENT 

NOTIFICATION 
Dated Shillong, 30th March, 2020. 

No. LJ(B). 53;93/52~ In exercise of the powers conferred by sub-section (1) of Section 20 

of the Code of Criminal Procedure 1973 and Section 2 of the Epidemic Diseases Act, 1897, 

the Governor of Meghalaya is pleased to appoint the following Officers as Executive 

Magistrate in the interest of Public Services within West Jaintia Hills District with 

immediate effect and until further orders. 

SI. Name of the Officer Designation 
No 

1. Shri.R.Lytan S.E.PWD (Rds), Jowai, Circle. 

2. Shri B.Niangti E.E.PWD ~ South Division, Jowai 
3. Shri M.Tang E.E.PWD(Rds), Centra! Division 

4. Shri.l.F Lyngdoh E.E., Water Resources, lowai 
5. Shri.B.Passah E.E.;DRDA, Jowai 

6. Shri R. Sohklet District Urban Planner, Jowai 
7. Shri Wanshan Kharkongor S.S.C.W.O.(T) Divisional Soil Conservation Office 

('1') Jowai 
8. Shri.W.Marbaniang District Agriculture Officer, lowai 

9. Shri. G.Rani District Agriculture Officer, Jowai 
10. Shri.E.Lyngdoh E.E.,PWD North Division, lowai 
11. Shri. A.Sumer Asst.E.E., PWD (Rds) Shangpung, Sub-Division, 

Shangpung 
12. Sri R. Susngi' Asst.E.E.,PWD,Urban Sub-Division, lowai 
13. Shri.O. Thubru Asst.E.E., PWD (R) Nartiang Sub-Division, 

Nartiang 
14. Shri.A.Dkhar E.E.,Jowai Building Division, lowai 

15. Shri A Phawa E.E.,TC,SE Office, lowai 
16. Shri.Joshua Lakiang D.S.W.C.O (PC) Division, Divisional Soil 

Conservation Office (PC), lowai. 
17. Shri.E.Lyngdoh Research Officer Planning,DC's Office, lowai 
18. Shri.L.Pohktai ASWCO(T) Division, Division Soil Conservation 

Office (T), Jowai 
19. Shri.Lamkupar Sohlang ASWCO(T) Division, Division Soil Conservation 

Office (T), Jowai 
20. Shri.F .Passah Range Forest Officer, Jowai Range, Divisional 

Forest Officer (T) lowai 



2l. Shri.P.Toi 
22. Smti.H.Lato 
23. Smti.N.Laloo 
24. Shri.S.Sutnga 

25. Shri.E.M.H.Passah 
26. Smti.D.Lyngdoh 
27. Smti.l.Synnah 
28. Smti.V.H.Blah 
29. Shri.R.R ymbui 
30. Smti.A.Passah 
3l. Shri.N.Garod 
32. Shri.M.Syrty 
33. Shri.W.H.Gassah 
34. Shri.M.Phanbuh 
35. Shri.D.D.Laloo 
36. ShriMarbiangki Lamare 
37. Shri.H.Pakyntein 
38. Shri.R.N ainamallai 

39. Smt.P .Kharkongor 
40. I Shri.N.Tariang 
4l. Shri.R.D.lohn Phyllei 

42. Shri.Simon Pyrtuh 
43 . Shri.Rambih Challam 
44. Shri.L.l.Niang 

45. Shri.Chwaki Najiar 
46. Shri.Dawmanchuh Lamar 

47. Shri.Rocking Wann 

48. Shri.K.Pakma 
49. Shri.Dikil Pohshen 
50. Shri.Arki Mohrmen 

Memo. No. LJ(B). 53/93/525-A 

General Manager,DCIC, 10wai 
Divisional Forest Officer (WLj,lowai 
Divisional Forest Officer (SF) 
Range Forest Officer,Divisional Forest Officer 
(WL),lowai 
Asst.Director RO Office, Agrj.culture 10wai 
District Handloom Officer, Jowai. 
District Social Welfare Officer, 10wai 
District Programme Officer, ICDS(Cell})owai 
Superintendent of Fish eries, Fisht:!Y Office, 10wai 
District Sericulture Officer, 10wai 
District Housing OfficermDC's Office, 10wai 
Divisional Mining Officer,DMR, 10wai 
District Librarian, 10wai 
Superintendent ofTaxes~ 10wai 
Asst.E.E., 10wai, Building Division, 10wai 
Asst. Director Agriculture, 10wai 
Asst.E.E.,NH, Sub-Division, 10wai 
Divisional Forest Officer, (Territorial) Division 
Jowai 
District Horticulture Officer, 10wai 
Sub-Divisional Water Resources Officer, 10wai 
Scientific Officer (Research), District & Local 
Research Station Laboratory, 10wai. 
Deputy Chief Forest Officer, lHADC,lowai 
E.E., lHADC~ 10wai 
Asst.Director Horticulture Office (Marketting), 
10wai 
Asst.Director Horticulture Office, 10wai 
Resaerch Officer, District & Local Research 
Station Laboratory, 10wai 
Asst. Engineer,IHADC,lowai 

Asst.E.E.,PWD (Rds), 10wai, North Sub-Division-I 
Asst.C.E.,IHADC, 10wai 
Head Computer & System Officer, IHADC, 10wai. 

U 
(L.K. Swett) 

Under Secretary to the Government of Meghalaya, 
Law Department. 

Dated Shillong, the 30th March, 2020. 



Copy forwarded to:-
1. The Director of Printing & Stationery, Meghalaya, Shillong for publication of the 

Notification in the Meghalaya Gazette. 
2. The Deputy Commissioner, West laintia Hills District, 10wai with reference to letter 

No.LO/COVID-19/1/2020/14 Dtd. 27th March, 2020. 

3. Pe~ (A) Department. 
e DEO (Data Entry Operator), Law (A) Department for uploading the Notification 

in the website. 

Under Secretary to tile Government of Meghalaya, 

Law Department. 


